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Ths Deputy Minister of Rehabilita-
tion (Bhri P. 8, Naskar): (a) and (b).
483 wpplications were received till
18th January, 1959 which was the last
extended date for the receipt of apph-
cations. Out of these, 42 persons
bhave been provided with bult-up
accommodation, 91 have been allotted
soall plots of 100 sq, yds. each and 22
are bewng allotted 200 sq. yds. each
instead of 100 sq. yds. originally allot-
ted to them. 288 persons were found
to be ineligible and the remaining 39
cases are still under consideration.

Shri D. C. Sharma: May 1 know
whether 1t had not been represented
to the Mimstry that the date for
receipt of applications should be ex-
tended? If so, has the Minustry cons:-
dered that request favourably?

The Minister of Rehabilitation and
Minority Affairs (Shyi Mehr Chand
Khanna): I cannot answer 1t off hand.
We have extended 1t more than once
—twice or thrice After all, we have
to finalize 1t. If any particular case
1s brought to my notice, I will
consider 1t on merit and if it deserves
any consideration 1 am prepared to
send 1t on the Committee. But I can-
not give an indefinite commtment in
this matter

Shri D. C, Sharma: Who are the
members of thus commttee which
processes these applications for assis-
tance?

Shri P. 8. Naskar: The Commuttee
consists of Dr. Yudhvir Singh, Chair-
man, Shrimat: Sucheta Kripalani,
M P, Member, Shn C. K. Nair, M.P,,
Member and Shri Jag Pravesh Chand,
Member

Shri B Das Gupta: The figures
that the hon. Mimister has given, I
take it, do not cover Bengal. What
is the figure about Bengal”? How
many political sufferers have made
applications and how many of them
have been given this gid?

Shri Mebr Chand Khanaa: If the
question refers to Delhi, I can only
give information about Delhi. As far
a9 Bengal is concerned, I might inform
the hon. Member that about a month
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or 80 ago 1 invited a large number of
pobitical sufferers in Calcutta, old
revolutionaries, and I am having their
cases also examined—to what extent
they have already received rehabili-
tation assistance and what further
rehabilitation assistance 1s required I
each case But it must be clearly
understood that I can only deal with
political sufferers who are displaced
persons and who conform to the con-
dations for relief and rehabilitation I
cannot act on the general question

Shri Daljit Singh: What facilities
have been given to the children of
the political sufferers?

Shri Mehr Chand Khanma: I
Just stated that I am a Mnister
Rehabilitation 1 do not make
discrimination between A refugee
B refugee, except that in the case of
political sufferers I am having these
cases examuned to see what best could
be done Otherwise, to me a D.P. is
a8 DP whether he comes from the east
or from the west.

Shri Ajit Singh Sarhadi: Has the
Minister the right or power of revi-
sion from the orderg of the com-
muttee? Has he revised the orders im
any case?

Sbri Mehr Chand Khanna: I have
always kept myself rather aloof in
the matter of revision.

i
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Indian News Agencies

*1257. Shri Ram Krishan Gupta:
Will the Minister of Information and
Broadcasting be pleased to refer to
the statement laid on the Table of
the Lok Sabha 1n reply to Starred
Question No 2070 on the 27th April,
1859 and state

(a) whether Government have re-
examined the question of ensuring
satisfactory arrangements for the
availability of foreign news and pre-
tecting the legitimate interests of
Indian news agencies so that they may
develop well,

(b) 1f so, the results thereof; and



7053 Oral Answers SEPTEMBER 9, 1089 Oral Answers sy

(¢) whether any formula has been
evolved in this regard?

The Parliamentary Secretary te the
Minigter of Information and Broadcast-
ing (ShriA.C.Joshi): (a), (b) and (¢)
Govemment hope to come to a final

soon on this question As
mentioned in the statement laid on
the floor of the Sabha on the 27th of
April, the present ad hoc arrangement
with suitable modifications might
bave to continue until Indian news
agencies subscribe to some foreign
news agencies and have not to depend
on only one

Shri Ram Krishan Gupta: May I
know whether it 1s a fact that the
original objective at the time of the
formation of the P.T.] was that 1t
should also cater foreign news” If
50, what progress has been made in
thig direction®

The Minister of Information and
Broadcasting (Dr. Keskar): As the
P.T.L is an independent news agency,
it 15 not possible for me to
give detailed information on the sub
ject. However, I understand infor-
mally that they are at present nego-
tiating with some foreign agency ‘to
buy their services

Shri Tyagi: Have Government re-
ceived any applications from other
Indian news agencies asking for per-
misson o collaborate wth any othe:
foreign agency other than Reuters”

Dr. Keskar: We have recetved one
application but 1 had occasion to
mention that Government 15 Jaying
down definite ruleg for Indian agen-
cles to receive facilities like tele-
printer circuits etc That will be set-
tled soon ‘That application will be
considered after this decision has been

impiemented
Mr, Speaker: Shr Braj Raj Singh.

Shri Tyagl: 1 wanted to know what
the policy is.

e : I have called Shri
Braj ‘Singh
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Shrimati Renu Chakravartty: In
view if the fact that the PT.I 15 more
or less a Government organisation,
may I know whether Government
proposes to actually set up

Mz, Spesker: Order, order What
answer 1s the hon Munster to give?
Is he to say that i1t 1» not a Govern-
ment organisation” Quesiions ought
not to be

Shrimati Renu Chakravarity: Plesse
histen to me

Mr Speaker: I have already bLs-
tened to the earher portion of the
question Hon Members ought not to
make any suggestions They might
ask a question which will ehcit an
answer On the other hand if it 1s
combined with other things the hon
Minster thinks that it 18 not right.
Is he to answer such questions®
Therefore the Question Houy i¢ to be
utilised for the purpose of eliciting
information only and not for making
sny suggestions or even any allege-
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twons, Otherwise, we cannot osrry on
with the Question Hour

Shrimati Renn Chakravartty: I am
very sorry that you thought it as an
allegation It did not occur to me
But maybe

Mz, Speaker: The bon Member who
asked the question, does not consider
that

Shrimati Renu Chakravartty: I did
not make an allegation If you consi-
der it

Mr Speaker: What i1s he to answer
then” Is he to answer, we will
assume that he wants to say that
it 1# not a Government oragnisation?

Shrimati Renu Chakravartly: You
may rule it out after you have heard
my gquestion

Mr Speaker | have heard that
portion of the question and that 1s
irrelevant  She may ask a question
if she lkes

Shri Joachum Alva It 1s over ten
vears since Reuters abdicated their
interest mn the PTI  Why 1s 1t that
the Government has not taken the
whole matter in i1ts own hand and has
allowed the Directorate of the PTI to
do whatever they hike and not buid
up an agency which is the pnme need
of Indan journalism? Why 1s 1t that
thev have taken so much time?

Dr Kemkar. There i1s no doubt
that there i1s need not only for one
but two or threc agencies 1n this
country But such agencies must be
independent news agencies I had
occasion to explain oh the floor of the
House that it 15 not for Government
io establish news agencies but Gev-
ernment will certainly look with
sympathy on the establishment of
Indian newe agencies more than one
As far as helpang the P T.I 1s concern-
ed, Government cannot subsidise or
help a news agency It the service of
2 news agency 1s good, Government
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will certainly subscribe to that service
and pay it on ment.

Shrimati Renu Chakravarity: 1
wanted to ask this question, namely,
since the PTI 18 more or less an or-
gamsation which has the support of
Government does Government pro-
pose to set up a series of independent
sources of news and set up an inter-
national news agency” That was my
question

Dr Keskar The first point is not
correct

Mr Speaker That i1s exactly the
answer I anticipated

Dr. Keskar The point 1s that PTI
15 the only agency in the country and
whether Government lke i1t or not,
they have to subscrbe to 1t If there
had been more than one agency 1t
would have been possible for us to
say that this service 1s better or that
service 1s better As far as Govern-
ment’s irying to help or 1mtiate
the establishment of Indian agen-
ces 1¢  concerned may I say
that there 1s contradiction 1n
the very suggestion® 1f Govern-
ment mtiates 1t then i1t mught be
accused of trying to have something
which 15 under Government influence
But we would certainly welcome the
formation of Indian agencies more
than one
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Shri Joachim Alva: The hon Minis-
ter takes shelter under the fact that
the PIT is the only agency going 1
want to know what efforts

Mr. Speaker: Hon Member will
kindly aveid all this preamble

Shri Joeachim Alva: What efforts
have Government made to keep the
UP1 gomg—the UPI which was
founded by the sweat and tears
of many pioneers and which was
offering the co-operation of a foreign
agency® Government allowed it to
die though 1t owed some money to
the Government which could have
been squared up by asking to it pay
1 long instalments

Dr Keskar: This question relating
{0 the UPT has been answered here

m detail. But I might say that

of subsidising Government did every-
thing in its power to help the

If it had to close down it due

own inherent defects and not on
count of any want
sympathy.

Shrl C R. Pattabhu Raman. Has
Government used its good offices to
expedite entering intd some sort of
an agreement with other international
agencies 1n the European and the
American theatre?

Dr Keskar: How can Governmemt
arrange for dissemnation of news'
That can only be done by news
agencies,

Shri Tyagi: The hon Mmster
has just now stated that the Govern
ment have asked the PTI to have col-
laboration with some other foreign
news agency I want to know if that
were done will the door be closed for
any other private agency to contact
foreign agencieg and establish collabo
ration with them?

Dr Keskar: No, Sir The point
was that we are at present allowing
newspapers to have direct arrange-
ments with foreign news agencies due
to the fact that the PTI has arrange-
ment with Reuters only and a kind
of monopoly 1s created m the dis-
semination of foreign news in the
country If there are more than one
or two or three agencies m the coun
try subscribing to various foreign
news agencies, that system need not
continue which we are forced to do at
present

Dr Ram Subhag Singh: As has begn
disclosed just now, the UPI recently
went out of existence How the as-
sets, particularly the teleprinter ete
which belonged to the UPI being
utilised at present and what efforts
are bemng made by the Government
to create a mew international
news agency of our own®

Dr, Keskar: Ap far as the first part
is concerned, I require separate notic®
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Shri Tangamani: Is the Govern-
ment aware that there are other news
agencies also in India other than the
PTI, like the Indian Press Agency,
news items of which we find in the
newspapers under IPA?

Dr, Keskar: The whole question of
what is a real news agency and what
criteria there should be is being exa-
mined by us at present, and I hope
to inform the House very soon about
the general principles which we pro-
pose to lay down for that purpose
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Shri D. C. Sharma: May I know to
which foreign news agencies the Gov-
ernment of India subscribes and what
are their names?

Dz, Keskar: Government is not dir-
ectly subscribing to any foreign news
agency.

Shri Ram Krishan Gupta: How
many newspapers in India have so
far directly made arrangements with
foreign news agencies?

Dr. Keskar: The only arrangement
at present existing is the one to

which I replied in the statement I
'id on the Table in Aprit last. That

Oral Answers 7060

is, the Times of Indic has an arrange-
ment with the Associated Press of
Ameriéa. We have an application for
an arrangement by the Hindustan
Times with the AF.P. These arg the
only two. There ;g a third one by
the Indian Express Group with the
United Press International of Ame-
rica,

Hostels for Unmarried Government
Employees
+
{Shrl A. M. Tariq:
Shri Ram Krishan Gupia>
Shri Bhakt Darshan:

~1258.

Will the Minister of Works, Housing
and Supply be pleased to refer to the
reply given to Unstarred Question
No. 3211 on the 18th April, 1859 and
state the nature of progress made so
far regarding the construction of two
hostels in Delhj for the Central Gov-
ernment employees who are unmar-
ried?

The Deputy Minister of Worka,
Housing and Supply (Shri Anfl K.
Chanda): The plans have been fina-
lised, as also the site for the men's
hostel. The location of the women's
hostel is still under consideration and
necessary estimates for both the hos-
tels are being prepared.
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